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(b) and (c) Project proposals from 31 such 
districts are yet to be received. Out of 69 
proposals received from such districts so far, 
41 have already been approved and are being 
implemented through the District Project 
Socities headed by the Collectors. Presently, 
30 proposals (including 20 from out of 100 
identified districts) are pending for approval. 
Examination and approval of project 
proposals received from time to time is a 
continuous process. 

Setting up of Ombudsman for Consumers' 

Grievances 

3436. SHRI ISH DUTT YADAV: SHRI 
SANYAJ DALMIA: 

Will the Minister of CIVIL SUPPLIES 
CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION be pleased to state: 

(a) whether Government have any 
proposal to set-up or to direct State 
government to set up an Ombudsman in 
each State to look into the consumers' 
grievances; and 

(b) if so, the details thereof? 

THE MINISTER OF FOOD AND 
MINISTER     OF    CIVIL     SUPPLIES 

CONSUMER AFFAIRS AND PUBLIC 
DISTRIBUTION (SHRI DEVENDRA 
PRASAD YADAV): (a) No, Sir. 

(b) Does not arise. * 

 

 

 
 



 

 

 


